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PRINCIPAL BENCH

OA 262472004
Mew Dethi, this the 2" day of May, 2006

HOR'BLE MR, VLK. MAJOTRA, VICE-CHAIRMAR (A)
HONBLE MR. MUKESH KUMAR GUPTA, MEMBER (J)

Vijay Khanna

Director General (Reséarch)

Drum Shaped Building

Vikas Sadan, A

New Delhi-110002. ’ ...Applicant.

{By Advocate — None)
Versus
1. Union of india
Through the Secretary
Ministry of Finance

Department of Revenue, North Bloek,
New Delhi.

2. Central Board of Birect Taxes

Through its Chalrperson

Ministry of Finance, -

Department of Revenue, NMorth Block, .

New Delhi. ... Respondents,
{By Advocate - Nong)

" ORDER(ORAL)

By Hen'hie Mr. V. K. WMalolra, Vice-Chalrman {A):-

Mone. Mo one had appeared on behalf of the applicant even yesterday. It

- sesms that applicant, having relired from service on 30.6.2005, is no longer

interested in pursuing the present case. As such, it is dismissed in default and

Tor non-prosecution.
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Member {J} Vice-Chairman {(A)
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